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THE MINISTER OF FINANCE 

{SHRI R. VENKATARAMAN): (a) 
IMF has aproved an extended arran-
gement authorising purchases upto 
the equivalent of SDR 5 billion for the 
next 3 years.

(b) Yes; Sir.

tic) The Government do not agree 
with the reason's indicated by the U.S. 
Executive Director while abstaining, 
namely, that India’s proposal did not 
adequately show a balance of pay-
ments need. The Government of 
India had made known to the Fund 
the deterioration in India’s balance 
of payments position due, among other 
reasons, to inc:e-ige in oil prices and 
the Fund Management had accepted 
India’s balance of payments need.

t iw w t t  ^  wrafr f W  i f
V sJiki TW5TT TlfV

1031-  ftrerr t t r - qrtfgrfo f f  ;

f*n f a  :
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Backlog in recruitment and Promotion 
of S.C. and S.T. Employees in LIC

1032. SHRI M. ARUNACHALAM: 
Will the Minister of FINANCE be 
pleased to state: ‘

(a) whether there is a backlog in 
the matter of recruitment and promo-
tion of Scheduled Caste and Schedul-
ed Tribe employees of nearly 12,408

.posts as on 31st March, 1080 in all the 
cadres of employees in LlC of India;

(b) if so, what special measures to 
remove this backlog have been taken 
by the LIC of India at par with 
other public sector institutions (i.e. 
Bank of India, Air India, RBI etc .) ;
and




